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BE?ORE THE CENTRAL ADMINISTRATIVE TRIBUNAL -

MUMBAT BENCH, MUMBAI

v

DA .NOs, S551/92 52/92, 553/92, 554/92 & 862/92

W aaday this thae Sth day of March, 1997

CORAM: Hon'ble Shri B.S.Hegde, Member (J)
Hon'ble Shri M.R.Kolhatkar, Member (A)

1, Gokul Prasad Halkoo floralia
Working as Mason under 1.0.W./
Bhusauwal, :

Residing at Tapti Club Bungalou
No., 404, Gut House, Bhusawal.

2, V1jai Uttem Rawandalekar,

Khalasi under IOW, Bhusawal.

Residing at 15;Bungalou,

15, Block, P.0iH. Lolony,

Warangaon . Road, . House No, 1078,

Bhusauals '

*-’;";" rr .

Je Nimba Kisan Sonawane,

Khalasi undsr I.0.4. (ﬂainline),
Bhusawal,

Residing at Chakradhar Nagar,

Behind Kutly Machine, Warangacn Road,
Bhusawal Taluka, Jalgaon Oist,

*
ot

4, Shantaram Reghunath Bhosele,
Painter uncer I0¥, Bhusawal,
Residing at 15 Bungalowu
W.G.Road, Flat No, 672/5,
Bhusewal - Dist, Jalgaon.

S. Kamalakar Baburao Genorkar
Carpenter, working under IbU,
Bhusawal.

Residing at Dindayal Nagar,
House No, 1827, Jamner Road,
Bhusawal,

By Advocate Shri L.M.Nerlekar cre
v/s.

Union of India

Through Divisional Railuay Manager,
Contral Railuay,

Bhusawal ,

By Advocate Shri Ravi Shetty ses
C.GeSelo

P

Applicants

Raspondents
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DRDER (ORAL)

(Per: Shri B.S.Hegde, Member (3J)

Heard Mr.L.M.Nerlekar for the applicant

and Mr, Ravi Shetfy for the respondents, -

2. Ouring the course of hearing,-léarﬁeq

counsel for the respondents has Purnished'iha_ rs
promotion order in respect of £hé applicgntg, a:. .
axcapt SeR.Bhosale all others are promoted t; : : -?%%;ﬁ
the post of Class-Iil'post, In the OR,.the . | 3 f?j';

applicants have prayed for seniority and promotion,

Since the promotion has already been given by the
respondents, the issue does not’édfuivé;éicept in
case of Bhosaie. Regarding the seniority,the.
respondents are directed to shou the seniority list °

to the applicante, 1r theyQarﬁ aggrieved by the

seniority allotted by the resbondents,-they are at.

liberty to approach the Tribunal,if so advised. A
Statement ﬁade by the learned counsel for the R
respondents that as and when vacancy of Paintér |
arises, Bhosale will be promoted to the post of ; '.u j%

Painter according to seniority fs taken on recerd,

OA, is disposed of in these terms,

“{M.R.KOLHATKAR) (8.5 HEGDE )
MEMBER (A) : .  MEMBER (3)
mrie v




